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o f  Science, that there w as extrem e ur­
gency fo r  genetic analysis to  b e  murf* 
a long the coast o f  Travancore, w here 
the fishing population are liv in g  near 
'inonazite sands, one o f  the m ain sour* 
•ces o f  fissionable m aterial; and

(b )  w hether G overnm ent propose 
to  conduct any investigation?

The P rim e M inister and M inister o f  
External A ffairs (S hri Jawaharlal
N eh rn ): (a ) Yes.

(b )  Certain investigations on  this 
-■subject have already taken p lace  and 
a prelim inary report in regard to 
them  was sent to  the U nited Nations 
in  O ctober, 1956. These investigations 
are being continued.

It m ight be  added that Dr. Bhabha, 
Chairman o f  the A tom ic E nergy Com ­
m ission o f  India, has expressed his 
op in ion  that there is no fear o f grave 
genetic effects on the population o f 
K erala State because o f  radiation 
from  m onazite sand. P eop le  have 
been  living there fo r  centuries and 
apparently have not been affected.

Nevertheless, further studies are 
b e in g  undertaken.

Indo Pakistan B order

145. Shri D. C. Sharma: W ill the
P rim e M inister b e  pleased to  state the 
progress so far m ade in the dem arca­
tion, by  means o f  pucca pillars, o f  the 
Indo-Pakistan land riverine boundary 
betw een  Bihar and East Bengal?

The Prim e M inister and M inister o f  
External A ffairs (Shri Jawaharlal 
N eh rn ): The length o f  the Indo-
Pakistan boundary betw een East 
Pakistan and the Indian territory, 
w hich  was transferred from  Bihar to 
"West Bengal, on the reorganisation o f 
Stages, is about 140 miles, o f  w hich 
about 46 m iles is land boundary and 
the rest is riverine. So far 39 miles 
o f  the boundary has been dem arcated 
b y  erection  o f boundary pillars. The 
w ork  along the rest o f  the boundary 
is  in progress.

T ex tt im

146. Pandit M . B . Bhargava: w ill
the M inister o f  C om m erce and Indus­
try be  pleased to  state:

(a ) the total yardage and the value 
o f  cloth  (coarse, medium , fine and 
super-fine) produced  in India during 
the year 1956-57;

(b )  the total yardage o f  cloth  of 
different varieties im ported into and 
exported  from  India during the year 
1956-57;

(c )  the num ber o f  spindles installed 
in India during the above period;

(d )  the total yardage and the value 
o f  handloom  silken and cotton cloth 
produced in India in  the year 1956- 
57 and the total yardage and the 
value o f  handloom  cloth  exported 
from  India during the same period; 
and

(e ) the total yardage and the value 
o f  silk and art-silk  that was imported 
and exported from  India during the 
above period?

The M inister o f  Com m erce and In­
dustry (Shri M orarji D esa l): (a ) to
(e ) .  A  statement is attached. [See 

A ppend ix  II, annexure No. 26].

N ew Suprem e Court Building
147. Shri Pratap Kesharl D eo: Will 

the M inister o f W orks, Housing and 
Supply be pleased to state when the 
new  Suprem e Court build ing w ill be 
com pleted?

The Deputy M inister o f  Works, 
Housing and Supply (Shri A nil K- 
C h an da): B y D ecem ber 1957.

Tea G arden Labourers
148. Shri P. K . D eo: W ill the Minis­

ter o f  Labour and Em ploym ent be
pleased to  state the num ber o f  tea 
garden labourers recruited Irota 
Orissa in the year 1956-57?

The Deputy M inister o f  Labom- 
(Shri A b ld  A l l ) :  A ccord ing to avail­
able inform ation, 2479 person*



(labourers and their dependants) 
w ere forw arded  from  Orissa to  tea 
gardens in Assam  from  the com m ence- 
n*ent o f  the recruiting season on 

| l-8 -58  tUl 10-5-57.

Atcanunodatiim  fo r  M inority 
C om m unity

149. Shri Radha Ram an: W ill the
M inister o f  Rehabilitation and M inori­
ty A ffairs be pleased to state:

(a ) the G overnm ent’s policy  in re ­
gard to  allotm ent o f  accom m odation 
to m em bers o f  m inority com m unity, 
w ho w ere forced  to leave their homes 
from  localities w hich  becam e unsafe 
for them  during partition and there­
after tem porarily resided w ith som e 
relations;

(b ) w hether G overnm ent treats 
them as displaced persons; and

m 6$) if not, w hy  not?
The M inister o f  Rehabilitation and 

M inority Affairs (Shri M ehr Chand 
K hanna): (a ) to (c ) .  Such mem bers 
of the m inority com m unity w ere 
given all possible facilities to rehabili­
tate themselves including the provi­
sion o f accom m odation. A  statement 
showing the facilities given in various 
States viz., Delhi, Bihar, Rajasthan, 
Punjab, H yderabad and Jammu and 
Kashmir is enclosed. [See Appendix
II, annexure No. 27].
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( Cotton
151. Pandit D. N. T lw ary: W ill the 

M inister o f  Com m erce and Industry
be pleased to state:

(a ) whether there is any proposal to 
introduce “ Quota System” fo r  a lloca­
tion o f cotton to the Indian M ills; and

(b )  the quantity o f cotton that ia to  
be imported?

The Minister of Commerce and In­
dustry (Shri Morarji D eni); (a ) The 
G overnment has no proposal under
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